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ORDER 
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This matter is taken up for Pin9l disposal today. 

it may be noted that inspite of repeated chances being given to the 

respondent author.itjes, no reply has been filed as yet, It, however, 

appears from the record that one r.S,Sen, id, counsel has riled power 

on behalf of,  the respondents. He is also not present ctoday. 

20 	 In this OR the petitioner has prayed for the f011o1 - 
ing reliefs : 

Be pleased to d irect the respondents to draw and Pay the arrears 

from 1.9.85 Onwards in terms of the 0.0, dated 24.4. 90(Rnnexure A/2) 
86  pleased to direct the respondents to allow exercising revised 

option to come Over to the revised scales of pay under the changed 

context in terms of the extant rules; grant consequent t8i benefits 
including retjral benøfitg, 

4 

3. 	
Mr.B.C.Sinha, ld. counsel appearing for the petjjon er 

submits din instruction that he does not press the relief 8(b) and as 

such the prayer 8(b) is treated to be not pressed. 

The 	
of the Petitioner as urged by 

'lr,Sjnh8 
 is that the Pati'tioner while werking as 05 GradeII got a 
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